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thig dite. ﬂoreovei- two fe; vnis
are fast a;?proaching, i.e. Ramznn and
Onam. In view of this fact, tRe
Kerala State Chief Minister has asked
the Centre to rush one, lakh, tonnes of
rice before August 15 from the central
pool of Andhra. I therefore would
like to urge upon the Union Agticul-
ture Minister to Jook into this urgent
matter immediately and, coq,cedg the
request of the Kerala Government.

Sir, we would like tb hnve-a reply
from the Minister.

MR. CHAIRMAN: There is nothing
t0 prevent the Minister concerned
from 'giving'a reply but, according to
the rules, his presence or his replying
tb tHe poirits raised jg not obligatory
or compulsory.
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(vi) REPORTED FAST-UNTO-DEATH BY
THE REPRESENTATIVES OF,, THE
NATIONAL FEDERATION OF BLIND

SHRI CHANDRAJIT . YADAV
(Azamgarh) Several repmentat,qu
of the National Federat:o.n of. I
men are on fast-unto-death in front
of the residence of Prime Minister’s
hoyse in regard to the , selution of
thejr jop problems, The Ggyernment
gave various assurances but did not
fulfi] them. Even the peaceful rally
wag sgubjécted to police lathi charge
on 1B8th of March, 1980. The Prima
Minister hersell gave them assurances
to meet their problemy’ within three
months, but since nothing has been
done, they are left with no other
option but to go on, . h , strike.
They have 3ub1m,tted thejr. memorm-
dum. Their main demands are that
all blind men who are registered with
Special Employment Exchange for one
Year or more should immediately be
given suitable jobs and a Commission
shoyld be set up to ensure the imple-
mentation of the above.

This is a human problem and the
Government must give top priority to
solve this problem.

I draw the atfention ‘of tf)'eﬁGovem-
ment and phrticufarly the P‘nme Min-
ister’ to fulf‘il then’l dem;nds so that
hunger stnke should b? ivnthdrawn
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nnd blind men and wom.en are assur-
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ed- of auxtable Joba.



